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CENTRAL ADMINISTRATIVE TRIBUNAL, JABALPUR BENCH 

CIRCUIT COURT SITTING AT INDORE 

Original A pplication No* 485 of 2004 

Indore, th is  th e 18th day of October, 2005

Hon*ble Shri M*P* Singh, V ice Chairman 
Hon'ble Shri Madan Mohan, Ju d ic ia l Member

Pradeep Singh, Son of Shri 
V ijay Singh, aged 33 y r s .,  
resident of CC-147/7/RLP,
Mhow (MP) •

(By Advocate -  Shri M#K* Verma)

V e r s u s

1* Union of India, through
Secretary, Ministry of Defence, 
South Block, New Delhi*

2* The Commandant, Army liar
C ollege, Mhow (MP) ♦ •

(By Advocate -  Shri Utaesh Gajankush)

Applicant

Respondents

r \

Bv M*P* Sincfo. V ice Chairman -i— f  r—'TMa— m— ii m m i

The learned counsel fo r  the applicant seeks 

permission to  withdraw th is  Original Application*  

Permission i s  granted. Accordingly, the Original 

A pplication i s  dism issed as withdrawn, with lib e r ty  to  

th e  applicant to  approach the Tribunal i f  he s t i l l  f e e ls  

aggrieved and so advised*

(Madan Mohan) 
J u d ic ia l Member

(M»P* Singh) 
Vice Chairman

*SA"


